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Transfer of Provident Funds maintain-
ed by educational institutions to Cen-
tral Provident Fund Commiszsioner

1398. PROF. NARAIN CHAND PAR-
ASHAR: Wiil the Minister of LABOUR
AND REHABILITATION he pleased
to "state: T i w:

=
(a) whether there is any proposal

to transfer the Provident Funds main-
tained by the educational institutions
to the Central Providern{ Fund Commis-

smner - P .

{(b) if so, whether Government are
aware of the complications likely to be
faced by the employees after retire-
ment or by their dependents after their
deaths, due to this over centralisation;
and: . e - ey S

{c) if so, whether Government would
reconsider the proposal/decisions and
maintain the status quo, and stream-
line the existing procedures? .

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND REHA-
BILITATION (SHRIMATI MOHSINA
KIDWAI)- (a) The Employees Pr_owi—
dent Funds & Miscellaneous Provisions
Act, 1952 has been extended to educa-
tional, scientifi¢, research and training
institations-with effect from 6th March
1982: The provident fund accounts in
respect «f ‘the educational institutions

bhave, therefore, to be transferred to
the respective Regional Provident Fund
Commissioner,

(b) Government do not visualise any
complications "for' employees after re-
tirement or their dependents after their
deaths, as the P.F accounts would be
maintained institution-wiseg and settles
by the respective Regiongal ‘P’rovides*
Fund Commissioners,

= 2T |
{c) Does not arise.

[ JPE] Y Y] ! dodioh

New Telephone Component l-oundties

1399 SHRIMATI JAYANTI PAT-
NAIK : “Will- the Minister of. COM-
MUNICATIONS be pleased to state:

{(a) whether Goverm'n_e-n.t < have a
proposal to set - up some felephone
component foundries in the counfry;

" (b) if so, the number of such phone
component foundries proposed to be
set up diring ‘the Sixth Plan;

(¢) their location; and
(d) the progress made so far  in
implementing the above pI‘Op()rsa]"

relddaeda b Faa vk Ak

THE MINISTER OF STATE IN
THE MINISTRY OF "'COMMUNICA-
TIONS -+ (SHRI - YOGENDRA MAK-
WANA): (a) Yes, Sir.
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(b) One,

(West Bengal).
%l
(d) Land has been acquired and
Civil Works have ' commenced. Sup-
plies of Plant and Machinery have
also started.

{c) Kharagpur

Orders on, Foreign Firms for Telephone
Exchanges for Metropolitaq Cities

1400. SHRIMATI JAYANT] PAT-
NAIK: Will the Minister of COM-
MUNICATIONS be pleased to state:

i
(a) whether Government has plac-
ed orders with some foreign firms for
telephone exchanges for the metro-
politan cities; - it

(b) if so, the nameg of the foreign
firms on which such orders have
been placed;

(c) for how many telephone ex-
changes orders have been placed; and
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THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI YOGENDRA MAK-

WANA): (a) Yf—:‘S, Sir.

{(b) The order for supply of cross-
bar telephone exchanges SPC Local
exchanges, SPC Trunk Automatic
exchanges and SPC Telex exchanges
for the four metropolitan cities were
placed on the following firms: —

(i} M/s. Nippon Electric Co.
Japan.

(ii) M]|s. CITOH & Co. Litd., Japan.

(iii) M]s. M.1tsub15h1
Japan.

Ltd,

Corporatior,

P
[y Y

(iv) M|s. Nisshp Iwaj Corporation,
Japan

(v) M|s. Siemeng AG West Ger-
many. % o

(¢) During the last seven years
orders were placed for 62 exchanges,

(d) The number of lines of ex-
change eguipment ordered for differ-

ent metropolitan cities are shown

(d) the details thereof? hereunder; Ly
5 * " F (PR v Y
‘Name of Meiropolitan City Cross-bar SPC SPC local SPC TELEX
hho - exchange TAX exchange exchange
1} Bombay 1,90,000 lines 8,000 lines 60,000 lines 6,700 lines
» Fr

ji) Madras 10,000 lines 4,000 lines 10,000 lines 3,700 lines
ii1) Delhi 1,10,000 lines 8,000 lines 90,000 lines 3,964 lines
iv) Calcutta 27,000 lines 4,000 lines 15,00c lines 3,000 lines

Iy

Fa

Fwr wmfd g der adfaw
¥e wega fean k'ilrm '
1401, st vaa Yog '-fml

R T fag:

T Fci[ir, qm q’rt m:_ﬁ w1

]
]

Fdl qE TAYT AT FAT KA

(%) =ar TR Frafagi ¥als

af gegg Fawm w1 wifwa w

RIT XA NG T A &
. 2 | e T

(@) ufe gi, at f&a f&s FTm-
fagt gror foger av Iavies  feow

F1 Feaud {Fgr war ; T

(¢) g @w W oI [
FAT KA F) w7
fafa, :amm w@iv woodl WA Famws
H Fadet (s quwr AE) e )
(F) FAF FIAeE C F
wapia g wRafagt & fedim an
1= BY QR T o Y





